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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
 

PRINCIPAL BENCH, NEW DELHI 
 

ORIGINAL APPLICATION No. 19/2026 
 

IN THE MATTER OF: 
 
 

News Item titled “इंदौर जैसी त्रासदी की राह पर राजस्थान शुद्ध पेय जल को तरस रहे 

हमारे शहर” published in Rajasthan Patrika dated 04.01.2026. 

 

REPLY ON BEHALF OF MADHYA PRADESH POLLUTION CONTROL 

BOARD (RESPONDENT NO. 2) IN COMPLIANCE OF ORDER DATED 

13.01.2026 

 

1. That, the present Original Application pertains to the issue of alleged 

contamination of drinking water due to sewage leakage, damaged pipelines, 

and detection of E. coli bacteria in a water sample collected from a tube well 

situated at Khanugaon near Upper Lake (Bhoj Wetland), Bhopal. 

2. That this Hon’ble Tribunal vide order dated 13.01.2026 directed the 

respondents to file their respective replies in the present matter. 

3. That in compliance of the aforesaid order, officials of the Madhya Pradesh 

Pollution Control Board (hereinafter referred to as “MPPCB” or “the 

Respondent Board”) conducted a site inspection on 27.02.2026 at 

Khanugaon area near Upper Lake, Bhopal. That the photographs taken 

during the inspection dated 27.02.2026 are annexed herewith and marked as 

Annexure R/2-1. During the inspection, the following observations were 

recorded: 

a) The tube well referred to in the present proceedings is situated in 

Khanugaon area near Upper Lake at Latitude 23°15'25.26"N and 

Longitude 77°22'5.82"E. 

b) As informed by local residents, the said tube well had already been 

closed by the Bhopal Municipal Corporation (hereinafter referred to as 

“BMC”) after the water sample was reportedly found positive for E. 
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coli bacteria. The residents are presently being supplied drinking water 

through the Narmada water supply pipeline. 

c) The said tube well is situated on the northern side of Upper Lake and 

is approximately 15 metres away from the boundary of the lake. 

4. During the course of inspection, water samples were collected for analysis 

during inspection from: 

a) Upper Lake near Ajeem Ji open well (Khanugaon, Bhopal) 

b) Upper Lake near Bag-o-Bahar road 

c) Ajeem Ji open well (Khanugaon, Bhopal) (the open well in question) 

The Water Analysis Report dated 09.03.2026 is annexed herewith as 

Annexure R/2-2. 

5. That as per the analysis report, the following findings were observed: 

a) Physical parameters such as colour, odour and appearance of the water 

samples were found to be within acceptable limits. 

b) The microbiological analysis confirmed the presence of E. coli bacteria 

in the water sample collected from Ajeem Ji Open Well, Khanugaon, 

Bhopal, thereby indicating microbiological contamination of the water 

and rendering the same unsafe for drinking purposes without 

appropriate treatment. 

c) The probable causes/sources of contamination appear to be: 

i. leakage or discharge of sewage/drains from nearby localities into 

the open well; 

ii. leakage from nearby septic tanks; and/or 

iii. contamination due to open defecation and runoff carrying animal 

waste. 

d) The analysis further indicated the presence of Total Coliform and Fecal 

Coliform bacteria, which are indicative of contamination from human 

and/or animal waste. 
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6. That, it is pertinent to submit that the drinking water supply system and 

sewerage network within the municipal limits of Bhopal are operated, 

maintained and managed by the Bhopal Municipal Corporation (BMC). 

Accordingly, the Respondent Board vide Letter No. 1333 dated 26.02.2026 

sought requisite information from BMC with regard to the issues raised in 

the present matter, including contamination of the tube well. A copy of the 

said letter is annexed herewith as Annexure R/2-3. 

7. That, thereafter, upon completion of the inspection dated 27.02.2026, the 

Respondent Board issued another communication bearing Letter No. 1347 

dated 02.03.2026 to BMC regarding the presence of E. coli bacteria in the 

tube well situated at Khanugaon near Upper Lake and sought details 

regarding remedial and preventive measures undertaken by BMC. A copy 

of the said communication is annexed herewith as Annexure R/2-4. 

8. That in response thereto, Bhopal Municipal Corporation submitted its reply 

vide Letter No. 299 dated 06.03.2026, a copy is annexed herewith as 

Annexure R/2-5. The gist of the information submitted by BMC is 

reproduced herein below: 

a) As per the preliminary investigation conducted by BMC, the 

contamination appears to have occurred due to leakage from a nearby 

sewage pipeline. 

b) As an immediate precautionary measure, the drinking water supply 

from the affected source was discontinued and alternative drinking 

water arrangements were made for the residents of the affected area. 

c) The main water supply system near Upper Lake is being regularly 

monitored by BMC. 

d) The water drawn from Upper Lake is being treated through standard 

treatment processes in accordance with CPHEEO guidelines. 
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e) Regular monitoring and testing indicate that the treated drinking water 

being supplied to consumers complies with the prescribed standards 

under IS 10500:2012. 

9. That, the answering respondent respectfully submits that the present reply 

may kindly be taken on record.  

10. That, an affidavit in support of the present reply is being filed herewith.  

11. That, the Madhya Pradesh Pollution Control Board shall comply with any 

further directions that may be issued by this Hon’ble Tribunal.  

12. That, the respondent Board reserves its right to file additional 

reply/documents, if required and as directed by this Hon’ble Tribunal. 

 

                              
 

Date: 22.05.2026

Place: New Delhi                                                    
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BEFORE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI -

ORIGINAL APPLICATION No. 19/2026 

IN THE MATTER OF: 

"News Item titled "~~ill=ttcft "'"UJtR :tlaftl1..t ~~4aei &lil'~ 

:t~(C•tl\ ,~, appearing in Rajasthan Patrika dated 04.01.2026" 

AFFIDAVIT 

I, Neetesh Chaurasiya, S/o Shri. Rajendra Prasad Chaurasiya, Regional Officer, 
MPPCB Regional Office Bhopal, and Officer-in-Charge, Age: 32 Years, office at 
E-5 Arera Colony, Paryawaran Parisar, Regional Office, Madhya Pradesh 
Pollution Control Board, Bhopal do hereby solemnly affirm on oath as under: 

1. That I am Officer in Charge for Madhya Pradesh Pollution Control .Board in 
the present matter, and am fully conversant with the facts of the case and 
hence competent to swear on this affidavit. 

2. That I am filing a reply in the aforementioned matter before the Hon'ble 
Tribunal, the contents of the Reply are true and correct and no material fact 
is concealed or suppressed. 

3. I swear that this declaration is true, that it conceals nothing, and that no part 
of it is false. fe. /l/" 

DEVoNENT 

VERIFICATION 
Neetesh Chaurasiya 

Regional Officer. Bhopal 

I Neetesh Chaurasiya, deponent above named do hereby verify that the contents of 
para 1 to 3 are true to my personal knowledge and belief, Signed and verified on 
18.05.2026 at Bhopal (MP) 

l0ENTiTY BY~: ;kL,\ 

Name /JfW,,9/x,, ~ J 
Address f/,1 m f) 0 < ~ -
Si~nature s: ~ c --~ 

SIGNATURE ATTESTED 
SWORN BEFORE M 

DE~ 
Neetesh Chaurasiya 

Regional Officer. BhOpal 

NOTARY & AOVOCATE 
1.C4:Malviya Nagar Bhopal l,1.P.IRtt~ 

1 
8 M~ y, 11'\ _ G 

Sonal.. •••• ~T······ I 
6
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INSPECTION PHOTOGRAPHS IN OA 19/2026 (PB) DATED 27.02.2026 

  

Upper Lake in front of tube well Tubewell at Khanugaon 

  

Water Samples taken from Upper Lake (Khanugaon and near Baghobahar) 
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MRIDUL SHUKLA <mridulshukla0212@gmail.com>

Advance Service of Reply filed on behalf of Respondent No. 3, MPPCB, in OA 19 OF
2026
MRIDUL SHUKLA <mridulshukla0212@gmail.com> Fri, May 22, 2026 at 3:48 PM
To: mscb.cpcb@nic.in
Cc: "rowz.bpl-mef@nic.in" <rowz.bpl-mef@nic.in>, commbho@nic.in

Dear Sir/Ma'am,

PFA herewith an advance copy of reply filed on behalf of Respondent No. 3 (MPPCB) in OA bearing No. 19 OF 2026
pending adjudication before the Principal Bench of National Green Tribunal. 

You are requested to acknowledge the receipt of the same. 

Regards, 

Mridul Shukla 
Advocate 
on behalf of Raghav Sharma 
Mob- 7289883643 

 Reply in OA 19-2026 PB with annexures.pdf
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